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64. E/53506/2015 FO/56671/20 17 22109/2017 18/10/2017

65-66. E/1152-1153/2008 F0/56676-56677/2017 22/09/2017 18/10/2017

67-69. E/53208/2015 & F0/56683-56685/20 17 22/09/2017 1811012017

E/50537/2015 &
E/53091 12015

70. E/50452/20 14 FO/56690/20 17 22/09/2017 1811012017 y.

71. E/54506/20 15 FO/56695/20 17 22/09/2017 18/1012017

72. E/52241/2016 FO/56702/20 17 22/09/2017 18i! 0/20 17 -- I--

MISC ORDER I----

I. E/ROA/50513/20 17 IN MO/50487/2017 16/08/2017 171l0/20 17 I I

E/51164/2014 H
2-3. E/M/50557-50558/2017 M0/50600-5060 112017 20109/2017 17110/20 17 I

IN E/51 107-51108/2017
4-7. E/COO/50580- M0/50609-50612/20 17 20109/2017 17/10/2017

5058112017 & IE/ROA/51563 &
51552/2016 IN IJE/51187 & 51188/2017

I

'!l~ IAsstt. Registrar
Excise Branch-DB !

I
! I

ti*-
~-~

--- _.._- -.---~ j

Kind Attention: Now all judicial orders are being suomotu disclosed on CEST AT
website as soon as after signature of the Hon'ble Benches on the same day for the facility
of the public at large. Thus all the public including parties and RTI application movers
may upload these orders from there for their use.
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WEELKY STATEMNT FOR DESPATCH OF ORDER I ----- ~
--------

~--'---, - -----,---------- f---

EXCISE APPEAL BRANCH i
CESTAT, NEW DELHI-IIOO66 I ---+-~
FROM 23.10.2017 To 27.10.2017 i ---H

I
i

I DATE OF
----, ~-

SINO. APPEAL NO. ORDER NO. i DATE ON
ORDER \ WHICH ORDER I

,

RECIVED
! I,i DESPATCHED I I

I

FROM THE PS I !

TO HON'BLE i I II
PRESIOENTIVI I i iI i

CE I I I

PRESIDENTIME I I I
I

~,MBERS

FINAL ORDER
----I~

I

--R
MISC ORDER I1:-=+J
STAY ORDER ----~

--- r-----

1.0. ORDER

NILL
I

I

t~ i
~'I

!
Asstt. Registrar IExcise Branch-DB

\
I

-..,;~. I I_U

Kind Attention: Now all judicial orders are being suomotu disclosed on CEST AT
website as soon as after signature of the Hon'ble Benches on the same day for the facility
of the public at large. Thus all the public including parties and RTI application movers
may upload these orders from there for their use.


